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Accidents on Highways in Punjab 

700. SHRI BHPINDER SINGH MANN: 
Will the Minister of SURFACE 
TRANSPORT 
be pleased to state: 

(a) the number of accidents which took 
place on the highway between Amritsar and 
Delhi and other highways in punjab during 
the last three years; 

(b) the steps taken to check the 

recurrence of such accidents in future; and 

(c) the amount of compensation 
earmarked for such accidents and in how 
many cases, the compensation has been 
paid? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI M. RAJASEKARA MURTHY): (a) 
and (b) No record of highway wise 
accidents is maintained. Various steps are 
taken to check road accidents in general and 
not specific with reference to highways. 
These steps include enforcement of traffic 
rules, mobile patrolling and group checking 
at vulnerable points and action against 
drunken driving, reckless driving, 
overloading etc. Besides, the State 
Governments are impressed upon from time 
to time to strengthen their system of grant 
of driving licences. 

(c) The compensation to road accident 
victims is awarded by the Motor Accident 
Claims Tribunals in terms of section 140, 
161 and 163A, etc. These payments are 
obligatory and are payable by the owners of 
the vehicles/ insurance companies. 
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Stem Measures in View of Subversive 

Activities By Pakistan 

702.   SHRI CHATURANAN MISHRA: 

SHRI RAMDAS AGARWAL: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government are aware that 
Pakistan's Inter Services Intelligence (ISI) 
is believed to have changed its tactics of 
aiding ultras in Punjab in the wake of large 
scale sezures of arms, ammunition and 
narcotics by Indian Security Forces as 
reported in the "Hindustan Times" of 19th 
February, 1996; 


